(N THE HIGH COURT OF PUNJAB AND HARYANA Al CHANDIGARH

(Appellate Civil Jurisdiction)

FAO NO. 6583 OF 2016

I:c'l
(

vesh s/o Sh. Harish Chandra r/o 152, Block H-1,
Suitanpuri, Delhi. (Driver of the offending vehicle Wagon R
—=ar No. HR-5%-AT-6952).

'

above named respondent cannot be served in an orcinary Tattes = otice 1S
hereby issued Under Orders 5 Rule 20 of CPC against him to appear Ir this

Court on 07.05.2019 (Actual), personally or through Ad\'o;c.ale failing,

natter will be heard and decided in his absence.

and the seal of this court on 02 )2.2019
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